
ORDER D 

Corant 

Hon'ble Shrj Just.jce K. Thankappmi Member (J) 
Honb1e Shri C.R. Mohapatra, Member (A) 

Mr. N.R. Routray, .Ld. Counsel appears for the 
applicant and seeks p,rmJ,,

'OR to  with draw this Original 
Application for which he has filed a Memo on 02.05.08. Mr. 

S.K. Ojha, Ld. Standing Counsel for Respondejits is preseijt. 
Permis,Sion for withdrawal cf this Original Applicatjo11 is 
allowed,. 

1 

Accordingly, 

dismissed as withdra',n 

M emiL_f 

this Original Applicatjo11 is 

MEMBER(J) 


